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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH,
JABALPUR ‘

Original Application No. 623 of 2004
Jabalpur, this the 2" day of November, 2004

Hon’ble Shri M.P. Singh, Vice Chairman
Hon’ble Shri Madan Mohan, Judicial Member

R.P. Meena, S/o. late Ganga Ram Meena,

Aged about 49 years, Occupation : Addl.

Commissioner, Central Excise, Raipur,

Raipur Commissionrate, Resident of Raipur. ... Applicant

(By Advocate — Shri S.K. Nagpal)
Versus
Union of India,
Through : The Revenue Secretary,
Department of Revenue, Ministry of
Finance & Company Affairs,
Government of India, North Block, ' '
New Delhi. ....  Respondents

(By Advocate — Shri Terrence Burrows on behalf of Shri B.da.SilVa) ,

ORD ER (Oral)
By M.P. Singh, Vice Chairman -

The learned counsel for the appllcant seeks permission to
withdraw this Ongmal Application. Permission is granted Accordmgly,
the Original Application is dismissed as withdrawn.
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(Madan Mohan) . (MLP. Singh)
Judicial Member Vice Chairman
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